A 1

REGISTERED

CENTRAL ADMINISTRATIVE TRIBUNA'L
BANGALORE BENCH

Commercial Complex(BDA)
Indira Nagar,
BANGALORE= 560 038,

Dated | oo §8
Application No, 291 /86(1' ) 70 NOV 1986

WP No, 10725/80

. PApplicant A Respondents
NEUE A RSONS Secretary, Railway Board,-
heni; : New Delhi & 2 ors,
e !
1o Shri RV Kulkarni, ; ' :
Advocate, ;
83-10th Cross, Vth Block,
Rajaji Nagar, BANGALORE,

. 2, Shri N.Sf!arangaiah, A
Central Govt. Stng. Counsel, W{ el /(__——vﬂ‘
High Court Bldgs., : Y ’ f 7 LT
BANGALORE, ; .

3, The Secretary, Railway Board,
Rail Bhavan, NEY DELHI,

4, The General Manager,
Southern Railway, MADRAS,

‘ : 5. The Divnl, Parsonnsl Officer,
' Southern Railways,

G\ ) /«‘_A—x
\\j " HUBLI, KARNATAKA,

A A) SUBJECT: Sending copies of Order passed by the Bench in
\\§}1A7()~ Application No. __ 291/86(T)

Plegse find enclosed herewith the copy of the Order/

Int m Crder passed by this Tribupal in the ‘above said Application

No. 291/86(T) on  14=10-86, -
'§Ettﬁom OFFICER

Encl: as above. _£3UDICIAL)
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Applicant

Advocate for Applicant

IN THE CENTRAL ADMINISTRATIVE
"IPRIBUNAL ADDITIONAL BENCH. Pt
BANGALORE = :

s
!

ORDER SHEET
Application No _ A& A\ of 1986 (7D

Respondent

Advocate for Respondent

Orders of Tribunal

(KSP)VC /LHAR ) AM
OCTOEER 14, 198¢

Case called. Applicent
by SriR.V.Kulkarni. Respon-
dents by M.Srirangaiah,
learned councsel for the Reil-

WaYSe

Sri Kulkarni files & memo
praying for permission to
withdrew this applicetion with
liberty reserved to p&rsue the
matter before the authorities
themselves. Permission soucht
for is grentecd. Applicetion
is disnissed as withcrawvn.

No costs. . 1 S
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